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WftlTTEN ANSWERS TO 
QUESTION

Indo-S ik k im  T reaty

*2609. Shri D. C. Sbacma: WiU the 
Prime Minister be pleased ta state:

(a) whether it is a fact that there 
has been a demand for the revision of 
the Indo-Sikkim Treaty of 1949; ana

(b) if what are the modifica
tions suggested? ‘

The Parliamentary Secretary to tbe 
Minister of External Affairs (Skri 
Sadath AM Khan): (a) and (b). The 
Government are not aware of any 
such demand.

C ement F actory

*2619. Shri B. N. Misra: Will the 
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that Gov
ernment have finalised a plan for 
opening a Cement Factory near 
Silyari in the Raipur District of 
Madhya Pradesh; and

(b) if so, the nature of the plan?
Tlie Deputy Minister of Commerce 

and Industry (Shri Kanungo): (a)
No, Sir.

(b) Does not arise.

Handloom  F actories

*̂ 2623. Shri I. Eacharan: Will the
Minister of Commerce and Industry
be pleased to state the amount of 
assistance given from the Cess Fund 
to handloom factories in Madras 
State?

The Deputy Minister of Commerce 
and Industry (Shri Kanungo): Gov
ernment’s policy is to afford financial 
assistance only to the Industrial 
Co-operative Societies. On this basii, 
a sum of Rs. 154,540 was sanctioned 
to the Government of Madras for 
owning and running co-operative 
factories in the Madras State.

DfepoRTATioN or Indians -

*2627. Shrimati Ha Palchoudury: 
Will the Prime Minister be pleased to 
state:

(a) whether any Indian nationals 
were deported to India from foreign 
countries during each of the years
1953 and 1954; and

(b) if so, the names of the countries 
from which they were deported and 
the circumstance^ under which they 
were deported?

The Parliamentary Secretary to 
the Minister of External Affairs 
(Shri Sadath All Khan): (a) and (bT. 
A statement containing nil available 
information is laid on the Table of 
the House. See Appendix XTT, an- 
nexure No. 41.] Names of Indians 
dteported from Ceykm for alleged 
illicit immigration are not available. 
Information regarding Indian Na
tionals deported from Malaya and 
Singapore, during 1953 and 1954, Is 
still awaft^.

T rade M issio n s

*2629. Shri E. P. Garg: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether any decision has been 
taken by Government to send some 
more trade missions abroad to ex
plore foreign markets for Indian agri
cultural commodities;

(b) if so, when these missions will 
be sent: and

(c) the names of the countries to 
which these would be sent?

The Deputy Minister of Commerce 
and Industry (Shri Kanungo): (a)
to (c). No such decision has recently 
been made by the Government of '




